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LOK SABHA

Friday, Manh 26, 197l}ChaUia 5, 
1893 (Saha)

The lok Sabha met at tfvxen of 
the Clock

[ mh Spiaior in the Chait ]

Mf MBH<S SWORN

SHRIASOkA KUMAR SLN  (<. .»1- 
cutta Northwest)

SHRI 1 RANK 4NTHON\  (Nomi­
nated)

II 04 hr*

CALLINO A1TLNTION TO MATTfcR 
OF lIRGiNI PUBLIC IMPORT̂NCfc

XfKO( 11 If S ON IfARUANS Ol CiflJOU 

KHATU, RAJASTHAN
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THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINIS IFR  OF STA Tb  DEPIT. OF 
ELECTRONICS,  DLPTT. OF ATOMIC 
tNLRGY AND DEPTT. OF SfclBNCE 
AND TFC HNOLOGY (SHRI K.C. PANT)’ 
Government have seen press reports iegar> 
dmg the incidents in village Chhoti Khatu 
in district Nagaui.  According to infor­
mation Received from the Government 
of Rajavthan three cases ha\e been regis­
tered relating to the alleged incidents on 
9th and 12th March of a&sault, tobbery, 
unlawful »e»trAint etc, and the alleged theft 
of a buffalo on 6th March.  Cases arc 
being investigated, according to law bv 
the State LID  According to investigâ 
tions held the infant, alleged to have been 
killed in the incidents* is ali\e The Chief 
Minister accompanied by some some othei 
Ministers and members of the Rajasthan 
Legislative Assembly belonging to opro&i' 
tion parties Whited the village on 23rd 
Match, 1971 to restore confidence among 
the weaker sections ol the community,
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